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CALLING ATTENT.ON TO MATTER
OF URGENT PUBLIC
IMPORTANCE

Ram By Mizo Hostries on Tea
ELTATES, EIC.

Shrj P. C. Borooah (Sibsazar): Sir,
1 call the attention of the Minister
of Home Aflairs to the following
urgent matt.r of public impurtance
and I request that he may make 3
statement thereon;

Recent raids by Mizo lostiles
on the forest office at Kangpur
and the Mohikhal t.a eslate in
Cachar,

The Depuly Minister in the Min-
fsiry of Home Aflairs (Shrl Vidya
Cbaran Shukla): Sir, the Home Min-
ister in an earlier statement had
given @ brief account of the im-
prov.ment in the gituation in the
Mizo Hills district of Asspin a4 a
result of the operations by our
security forces. Hon'ble Members are
naturally cincerned about press re-
ports of continuing hostile activ.ty by
some Mizo gangs.

Governm:nt have reccived a
report that a group of armed Mizo
rebels raided the bungalow of the
Manager of Monier Khel a t=a estate
in Cachar district, bordering Mizo
Hills on April 17. They ov:ipowered
the bungalow rhowkidar, fired a few
rounds and took away tne gun, some
cash and ornaments. While retreat-
ing they dragged the Manager with
them for some distanc: but then let
him off. It is reported that some
gangs of Mizo rebels have crossed
into the Cachar distriet from the
Bhairabi area of Mizo Hilly and nre
pressing v'llagers to g.ve them money
which they call tax. Thcy harasaed
the Riang tribals of villages in Cachar
district bordering Bhairabi. Recently
at Fabua Betech-rra Riang Basti
they killed a saihu who was deliver-
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ing a religious discoursz. A band of
Mizo rebels raldzd the foicst house
at Rangpur threatneed he for.ster
and tlok away same maoney.

It will takz s mo time to eond
these sporadic ~“deprejations. Civil®
adm.nistration is being strength.ned
and mopping up operations are con-
tinuing, A number of rcoc!s have
been arrested. armg and ammunition
have been captured. I can assur: the
House that there will be no relaxa-
tion in our efforts wuntil noimal
conditions are restored.

Shri P. C. Borooah: Mor2 tham
three-fourth of the Mizo district is
contigusus to Pakistan and Burma and
nearly one-fourlh is contiguoug to
the district o' Cachar and a fringe of
the territory of Manipur. Th's nar.:ow
strip wf land has been connecting
Mizo hills with Indig and it is the
main target of the M'zo hostiles ft_-r
these depredations. From these acti-
vities do the government read that 1t
is the intention of the Mizy hostiles
to take control o' th's vital area and
cut off the Mizo hills from India and
it so what steps do government pro-
pose to take to prrtect this area frr_m-_;
falling into the hands of the Miza-

hosti'es?

Shri Vidya Charan Shukla: There
is noth'ng tg warrant such a presump-
tion. It is wnly the desperate act of
a fow stray gan?s. Thes: Mizo rzbels
a-e trying to raid these places and
collect some money and Prov.aions.
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Shrimatl Jyotsna Chanda (Cachar):
‘Before 1T ask my question I want
‘tw br'ng it to the noiice of the miais-
ter that the name of the *en estate is
Monier Khal and not Mochikhal.

As has busn stated by the hon, mi-
nister a gectiun of hostile mizos had
entered the Cachar district. What
stepsy do government propose to take
to protect these bordre areas o' Ca-
-char and what steps have been taken
"to chase these Mizo rebels out of Ca-
char?

Shri Vidvg Charan Shokh: They
‘have not entered the district as such;
‘they were stray raids. To prevent

APRIL 21, 1966 Mizo Hostiles (C. A.) 12:66.

such raids in future, we have intensie
fiel patrolling on the border areas.

Shri Hem Barma (Gauhati): In
view of tne fact that by the supply
of arms and gmmun tion to Mizo re-
bels, by truming men o the Mizo na=
ticnal front in the techin'que of guer.l-
la warfare and now by uffering camp
facilities for the concentritoa g 0
or 70 government officials kidnapped
during the receat ribailion by tae
M.z) National Front and by allowing
facilities of headgquarterg to the proe
visionil Governm.nt o' sovereign Mi-
zoland at Daceca capital of East Pak-
istan as thit lette: to the Indon-s.n
Prasident by Mr. Lal Denga indi-
cates. ...

Mr. Speaker:
questlion.

He may put the

Shri Hem Barua: Pakistan has
proved to the hilt that Pakistia has
bren encouraging the Mizo rebels
against India. In that context m:y I
know why is it that the government
hive not told Pakistan in a very
stra ght maaner that India is not go-
ing to tolerate thig monk:y business
any mose and India is going to hit
very hard if necessary?

Shrl Vidya Charan Shukly: We
have made our feeclings kn.wn to
Pakistan in no uncertain terms and
we are doing our b2st to see thit
all these advantages which they might
have got do not accrue to them In
future.

Shri Harl Vishna Kamath (Hoshane
grbad): We could mot hea: the ana-
Wer.

Mr. Speaker: We have told Pakis-
tan in no uncertaia terms about these
things.

8hrl Harl Vishnn Eamath: Tlave
the government received reports ‘rom,
Intelligence or from othe: mo-e. re-
liable snd competent saurces that the.
Mizo hostiles are being trained by
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Chinese techniciang and army men on
Pakistani soil with the assistance and
connivanfe of Pakistani authorities
and if so, does the government not re-
gard this ag g serious contravention
of the Tashkent declaration, and the
Tashkent spirit is fast evaporating in
Pakistan, if it hag not completely eva-
porated?

Shri Vidya Charan BShukla: We
have not received reports of training
of Mizo rebels by Chinese on Pakis-
tani soil.

Shri Hari Vishnu KEamath: We
cannot hear the answer; he is a
young man and he should speak up.

Mr. Speaker: No reports have been
received of training of Mizo rebels on
Pakistani gofl

Shrimati Tarkeshwari Sinha
(Barh): May I know whether any
mustar register prepared by the Mizos
came intp the hands of the officials
who were at Aijal at that time and
whether in that register the pnumber
of battalions has been given as 31,
which means nearly two divisions and
whether that document was burni*
How does the government know that
thig document was burnt inadvertent-
Iy by the police officials? Why was
such a seribus mistake committed by
the police officials, namely, burning a
muster register which was giving in-
formation gbout their activities, the
strength of their personnel who have
been trained in military operations,
etc.?

Shri Vidya Charan Shukla: A mus-
ter register was captured from the
Mizo rebels which gave exaggerated
figures about their strength. Ome of
the Mizo rebels later on admitted that
these figures given in the muster re-
gister were grossly exaggerated. When
there was some danger of these docu-
ments being recaptured by the rebels,
some of them were destroyed and
this register was also destroyed.

Shrimati Tarkeshwarl Sinha: Tt is
A very serious matter. Was it destroy-
ed by the police officials?
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Shri Vidya Charan Shukla:

Sir.

Yes,
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Shri Ranga (Chittoor): The answer
to Mr. Kachhavaiya's question is not
satisfactory. He was asking for infor-
mation about the places from which
these captured weapons came,

Mr. Speaker: He says he cannot
give the placeg because there are no
markings.

Shri Ranga: Has it ever happened;
Sir, that there are no marks on the
weapons? Are they made locally?

Mr, Speaker: When he says like
that, what can I do?
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Shri Hem Berya: With all humili-
ty, may [ paint oul that our Brigadier
commanding the security forces at
present in Mizo Hillg District himself
has said that these arms and ammu-
nitions captured from the hands of
the Mizo rebels establish canclusively
that they are foreign arms from Pak-
istan?

Shri Vidya Charan Shuokia: I have
only said that we have seen no murk-
ings op them. But we presume that
they might have come from Pakistan,
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Shri R. Barua (Jorhat): May I
know whether now or before any
Minister from the Centre visited this
area to make a proper assessment of
the mneeds of Mizo Hills and
whether the Government is prepared
to bear the expenses for implementa-
tion of the recommendationg of Mr.
Tarlok Singh of the Planning Com-
mission? )

8hrl Vidya Charan Shukis; None
of the Ministers from the Centre has
visited thig ares, yet. We have had
the benefit of a very good and accu-
rale assessment from the Government
‘of Assam.

Shri R. Barua: I asked whether the
Government iz going to bear the ex-
penseg for implementing the recom-
mendations of Mr. Tarlok Singh of the
Planning Commission?

Shri Ranga: The Deputy Minister
is giving some reply and both the
senior Ministers do not seem to be
interested  at all. Even the reply
given tn my friend, Mr. R. S. Pandey's
question iz half-hearted. Tf 1T do not
use the word ‘irresponsible’ it is only
because I do not want to insult them.
To the question whether they are
thinking of any solution for a pro-
per settlement of this particular
question there, no answer was given.
The two senior Ministers seem to be
keeping quiet.

Shri Vidya Charan Shukla: You
have not understood the answer.

oY wrfy (faee) v R,

waaw witw ST Fee i
g |
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**Not recorded.
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Shri Ranga: What is the use of
putting questiong if proper answers
are not given?

The Minister of Home Affairs {$hrl
Nanda): I thought the hon, Member
had received an answer.

Shri Ranga: Where

wer?

Shri Nanda: If anything more is
required, let me know and I will give
the answer. He has answered that
question.

Bhrl Swell

Districts) rose—

Mr. Speaker:
not called him.

Shri Swell:**
The Bpeaker:
record,

ot ady - wew m,

wwrw wiew X o0 ow A
Lo

ot wrny © W e Wt E geTy
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is the ans-

({Assam—Autonomous

Order, order. I have

This will not gn on
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fo wmeitT Tl &1 A g, SN e
T AW, & FET AT w7 fq qEm
AT AEAT § 7 AW T QAT AT ATAT
AT g @i St
Hfematmr @ ¢, et fe o &
am & I w1 o sk qud oW B
am e f 7

ot wrTyY ;. **

Mr. Speaker: This will not go on
record.
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Shri R. Barua: May I know whe-
ther those recommendationg are going
to be implemented and the Cent-e is
going into the causes?

Shrl Nanda: Yes Sir, we have
those recommendations. In  addition,
the Chief Minister of Assam himself
visited the area and we have his re-
ports, along with wther informatian.
Shri Tarlok Singh, Member of the
Planning Commission has been there
several times and he has made a very
detailed study of the situation—eco-
nomie, transport and wvthers—and we
have got his report and also some
commendations which are being consi-
dered.

Shri N. R. Laskar (Karimganj: At
the outset, I must correct the hbon.
Deputy Minister when he gays that
the hostile elements have not entered
Cachar distriet. It iz only 18 miles
from the district headquarters from
Silchar. So, how can he say that they
have not entered the Cachar district?
The Government should realize that
the district of Cachar has become a
highly sensitive area. On one side of
the district there is hostile Naga ele-
ments; on the other side, we have
the Mizo  elements. What positive
security measures have been taken in
order to ensure that the Maga hestile
elements do not mix with the Mizo
national  elementg through Cachar
distriet?

Shri Vidys Charan Shukla: What
T said was that they did not enter in
large numbers and penctrate deep
into the district, To prevent such
things happening in future we have
intense patrolling on the border areas
between Cachar district and the Mizo
hills.

Shrimat! Renuka Barkataki (Bar-
peta): May I know whether it is a
fact that there is zn increasing feel-
ing of insecurity and apprehension in
the areas bordering Mizo hills beca-
use of persistent reports of Nagas hbos-
tiles there moving through Manipur
to link up with Mizo National Front
extremists and they have already set
Up a combined training camp and
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combined operationa] headquarters
somewhere near Churachandpur in
Manipur? If it is so, what steps do
Government propose to take to pro-

vide security to the pebple of those
areas?

Shrl Vidya Charan Shukla: These
are all rumours.... (interruptions).

S} R W ST | HEAE AgIE,
i fomd w= w wen wfey,
WY I § FE (% & 7 W FY a9 &
ST T graw ¥ &AT R

Shri Ranga: If the Deputy Minis-
ter cannot answer g question, let the
Minister take up the responsibility of
answering  questions. Cannot they
sense the temper of the House? They
should not shirk their responsibility....
(Interruptions)

Mr. Speaker: Order, order. Let
us hear the Home Minister,

Shri Ranga: Both the Cabinet Mi-
nister and the Minister of State are
here and they have seen the temper
of the House. It is the general feeling
on all sides of the House that the ans-
wers that are being given by the De-
puty Minister are not satisfactory.

And yet they have the temerity to
stick to their seats. When they are
irresponsible to the extent....,  (in-
terruptions) .
st g ervy wwATT : eI R,
qEY WY IAY Wer AW WLY |
Shri Nanda: The hon. Member

Professor Ranga, is of course free to
use as much force as he likes in his
expression of opinion or sentiments
that he nay have. but it is entirely
for us to arrange how to deal with
these matters. Whenever there was
any occasion, I did intervene and gave
the in®ormation that was called for.

‘§ Shri Ranga: When? You have to
‘vbe pulled out of your seat.
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Shrl Nanda: In the course of this
calling-attention motion. My collea-
gue is giving jnformation; he has not
completed his answer.

Shri Ranga: You
response to that.

Bbrl Nanda: Hon. Member, Shri
Kamath, says that there are intelli-
gence reports and there may be some-
thing more reliable . . .(Interrup-
tion). He has learnt and somebody
else hag learnt gomething, It may be
80 according to that, but we have to
give information on the basig of what-
ever we obtain,

Shri Harli Vishnu Kamath:
timeg wrong information.

Shri Nanda: We do not have sny
such reliable information which will
warrant this kind of a statement. That
is a fact,

could see the

Some-

Shrimati Renuka Barkataki: Sir,
ncither the Minister nor the Deputy
Minister has replied to my question.
Of course, Memberg of the Opposition
have every right to get annoyed and
angry but unfortunately we the Cong-
ress members have lost that right. But
I should have g reply to my question.

“ Shri Daji (Indore): Sir, there is
the question of the right ol g Mem-
ber. Really speaking, I seek your pro-
tection. When a  Member of the
House coming from that area makes a
certain statement, which may not be
quite true, it cannot be dismissed in
a cavalier way by saying that they
are merely rumours. It does not make
a good precedent, Therefore I  re-
quest the Deputy Minister to correct
the stalement of the hon. Member,
Because she is from the Congress
Benches, she cannot defend hersell
vocally. It is for you to protect Lhe
right of a Member. No minister can
be heard to say that what a Member
says is only a rumour. After all, a
Member is as responsible a Member of
the House as the Minister or the De-
puty Minister.

Mr. Speaker: The Member may
have some information but the answer
is to come from the Minister.
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Shri Daji: has not

come,

The answer

Mr, Speaker: The answer has come,
Shri Daji: Only one word answer.

Mr. Speaker: The Home Minister
hag said that they have no informa-
tion about it. I cannot go beyond
it . . .(Interruption).

st peR w9 e WA
W FT SATT TR AG FEAT w0Ew,

ug wfem w=x &
e S - W19 ds AT |

Shri D. C, Sharma (Gurdaspur):
Taking into account the difficult ter-
rain and algo the collusion of these
rebels with the Pakistani and the Chi-
nese people, may I know what extra
effort the Government of India has
made to give the loyal Mizo people a
grealer sense of security than they
had and to give them also that kind
of protection which they need against
these rebels who are coming into tnat
area from all gides?

Shrl Nanda: As was pointed nut,
securily arrangements gre being pro-
gressively  strengthened; patrolling
arrangements are being intensified
and during the last few weeks much
more has been done to make the civil
administration more effective. What-
ever more can be done will be done.
The Assam Government hag been
in  continuous touch and they are
taking more and mure interest in it.

Shri 8. M. Banerjee: (Kanpur):
May I know whether the attention of
the Deputy Minister, the Minister of
Stale or the Cabinet Minister has
been drawn to a press news that the
headquarterg of the Mizo rebelg has
been shifted now to Pakistan in the
hill areas of Chittagong and they are
actually operating from there; whe-
ther it has been verified and, if it has
been found correct, what steps have
been taken to take up the matter
with Pakistan?
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Shri Nanda: We have definite in-
formation that these rebels are ope-
rating from certain parts of Pakistan
and we have also conveyed our feel-
ings and reaction about it to the Pak-
istan Government.

Sheli 8. M. Baneérjee: They have
shifted their headquarters.

8hri Nanda: The word ‘head-
quarters’ can have any meaning.

Shrt Daji: It does seem that :he
attitude of the Government is  ex-
tremely complacent and the informa-
tion that the Government possess is
not very accurate as was very clearly
demonsirated by the fact that the
Government did not know even ome
day earlier to the mass attack by the
Mizo rebels. That is the proof that
the Intelligence is absolutely lacking
and the Government and their officers
say they are all rumourss,

From all the statements that have
come up today, does not the Home Mi-
nigter feel that the statement of yes-
terday that the whole situation is
quite under contro] and that there is
nothing to fear, is a gross mis-state-
ment and that the simmering revolt
and the discontent that are mounting
there may again turn up any mo-
ment? Has the Minister convinced
himself that it wag right and proper
for the police officer to burp the re-
cords obtained becase the utmost dan-
ger was that they may fall back into
the hands of the rebels from whom
they were captured? It seems there is
something fishy brewing there, Is
the Government in a position to take
the House inte confidence and give a
full account of what is going on there
or shall we be kept waiting till a mas-
sive revolt springg from the Mizo Hills
region ag from the Naga region?

Shri Nanda: 1 never conveyed
this impression at all to the House
thet there js any sense of complacency
about the gituation. The apprehensions
of certaip friendg here, about what is
happening, are justiied. While we
claim that we have brought the situa-
tion under control in the sense of the
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security forces having taken over all
the posts which were occupied by the
rebels, we have not been able to yet
liquidate that threat the guerilla acti-
vities are there in the jungles—they
would be there—and, therefore, I do
ot at al] minimise the risks which
are there. What the hon. Member has
said is something not different from
our own feelings in the matter, We
are aware of very serious threats and
the situation may, at any time, be-
come more difficult and we are pre-
paring ourselves to deal with that.

Shri Daji: What about the records
burnt? Have you satisfled yourself?

Shri Nanda: This has been explain-
ed. I will go more into that. The ex-
planation that has been given is there,
I will go more into it.

Shri P. K. Deo (Kalahandi): The
forces of disintegration have beén rais-
ing their heads in different parts of
the country, It is a matter of concern
to everybody. I would like to kmow
what has happened to the activities of
the National Intergration Conference
which was started by Pandit Nehru
and which is now a closed chapter.
That was a proper forum where all
Parties could be brought together and
taken into confidence and they could
try to find ways and means as to how
to combat such g situation.

Bhri Nanda: Whether the National
Integration Conference could be of
a very great use immediately in this
context is a different matter. But it is
important, in view of the conditions
here, that there should be more acti-
vity of that kind.

Shri P. K. Deo:
for two years.

It has never met

Shri Swell: There are reports com-
ing from various quarters in the Miro
Hills that the Mizo National Front
volunteers have been encouraged to
resort again to these kinds of raids by
the drift of the political situation in
that District to their favour. May I
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know whether the Government are
aware of this fact, whether they have
considered the situation and whether
they have come to any decision as to
how they are going to arrest this drift
of the political situation in favour of
the N.M.F. volunteers?

Shri Nanda: This is a question
about which all the things have been
said and wvarious measures are being
taken. That is the answer, [ agree
with the hon. Member about the
nature and the risks and that not only
at the level of the security forces and
the use of such force as is necessary
but other measures also are needed for
the purpose of taking assistance and
cooperation of the rest of the commu-
nity. That is what we are considering
and trying to do.

o T Hege Wb (whamare):
a1 g 7 faare fear @ ff faat
I fad oF FEr & 9w ST A
o 3 am guEa, wew wEw ¥ aw F
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Ty ¥ fadeit muafea & foar o1 form &
wHT ¥ agi ¥ wAw i @n
AT & & & wrea w7 W T g w3
fedt o w7 s # 1 gufar @7 9
wwl 92 g WA A FEr 5@ @
4w\ ¥ UF mrETIY ITEE § oW
1 7 & feamw ¥ wiepfas fgm @
ag Wi & sfgrm & s ) feger
qadd ?

ot wiy : A gD A AT
e el A yo oy ¥ fed &
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H g1 a1 w%at & | 3% a9 F ot iy
g afs 2w & fawg o s et 8,
w & faeg waar & 1 ¥few qoew
o 9T W & weET A wY § T
wifaaredt wrf 3% W ag A A & |
ITET THATE W frew wr § o &
art & wifow gf & W agw AT F A
Wr & afew ag s Ad & e
3w fem ot % g a7 | wqrEr wifaw
£ wfgdr foredr ot awefTe T A
T ¥ 4F wfew i, g 2w
st o | A AT I W Y fe
OF §TF ¥ 6T Zur a7 aw | feer
FuRET R A Al g
¥ o § | wh fag g I
serdid g @Y

1o T Aty Sfgar : efrare &

AT W qEE !

1247 hrs.

RE: MOTIONS FOR ADJOURNMENT
AND CALLING ATTENTION
NOTICES

ExPLOSIONS IN RAILWAY TRAIN AT
LuMbiNg

Mr, Speaker: [ have received notic-
eg of two Adjournment Motions, one
by Mr. S. M. Banerjee and Shri Daji
and the other by Shri Hem Barua, and
there are 168 Calling Attention notices
which I have received from warious
members. I have algo received an in-
timation from the Railway Minister
that he wants to make a statement. I
will first have that statement in order
to find out the facts.

The Minister of State In the Minis.
try of Rallways (Dr, Ram Subhag
Singh): On 20-4-88 while 20 Dn.
Passenger Train Lumding-Tinsukhia
was standing at Lumding Railway
Station on platform No. 1, a loud ex-
plosion was heard at 22.05 hrs. in the
third class compartment of Coach No.



